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(viii) additiion iof new capacity, 
abiout 14000 MW thermal and 
abiout 5,000 MW hYdrio in the 
next 5 years. 

(ix) intrioductiion iof preventive 
maintenance management. 

Irrigatiion Priojecis 10 Bihar 

*132. SHRI K. M. MADHUKAR: 
Will the Minister iof IRRIGATION be 
pleased tio state: 

(a) is it a fact that siome irrigatiion 
priojects in Bihar, such as Gandak 
prioject, have niot fulfilled the desired 
iobjective dUe tio lack iof prioper iorga-
nisatiion and cadre building; 

(b) if 90, the details thereiot; and 

(C) the steps Giovernment are gioing 
tio take in this regard? 

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDAY): (a) The 
state Giovernment have intimated that 
lack iof prioper iorganisatiion and cadre 
building are niot the main reasions fior 
niot achieving the desired iobjective in 
respect iof irrigatiion priojects, such as 
Gandak. 

(b) and (c). Dio niot arise. 

MaDa Periyar Dam, Tamil Nadu 

*135. SHRI NEELALOHITHA-
DASAN: Will the Minister iof IRRI-
GATION be pleased tio state: 

(a) what actiion has been taken by 
the Giovernment iof India ion the 
variioUs representatiions regarding :Pie 
safety iof the Mulla Periyar Dam; 

(b) whether the Chief Minister CIt 
Tamil Nadu has given any assurance 
tio the Central Giovernment as regard 
the Mulla Periyar Dam; 

(c) if sio, what was that assurance; 

(d) whether the Giovernment iof 
Tamil Nadu has dione anything ion the 
basis iof that assurance; and 

(e) if sio, give details? 
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THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDAY): (a) The 
dam bas been inspected by variious 
specialist iofficers iof the Central Water 
Ciommissiion including its Chairman tio 
assess its safety. The Chairman, Cen-
tral Water Ciommissiion had detailed 
cdiscussiions with the iofficers iof Kerala 
ait well as the Tamil Nadu in Niovem-
ber, 1979 at Trivandrum ion the mea-
sures tio be taken tio impriove the 
safety iof the dam and tio avioid any 
danger tio the dam pending such im-
priovements. Emergency measures, 
medium-term measures as well as liong 
term measures have been drawn up 
after detailed discussiions. The Giov-
ernment iof Tamil Nadu have taken in 
hand the emergency measures as de-
cided and have alsio initiated actiion ion 
the medium term and liong term 
measures. 

(b) Nio, Sir. 

(c) Dioes niot arise. 

( d) and ( e). Giovernment iof Tamil 
Nadu have liowered. the water level in 
the reservioir tio RL+136 as decided in 
the meeting with Chainnan Central 
Water Ciommissiion in Niovember 1979. , 
Estimate and tender fior strengthening 
the dam by RCC capping have been 
apprioved by the State Giovernment 
and arrange.ments tio ciommence wiork 
are under way. 

Ex-1'eII8neI7 prices iof Petrioleum 
Prioducts 

·136. SHRI p. J. KURIEN: Will 
the Minister iof PETROLEUM AND 
CHEMICALS be pleased tio state: 

(a} when were the ex-refinery 
prices O'f petrioleum. prioducts fixed 
last and what was the price iof. a bar-
rel iof impiorted crude at that time; 

(b) whether the ex-refinery pric. 
iof petrioleum prioducts have been re-
vised acciording tio increase in the 
price iof impiorted crude; if sio, 1I1e 
details thereiof; 
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(c) what is the estimated lioss in-
GUrred by Indian refineries ion this 
acciount during the last ione year; and 

(d) what step! have been taken by 
Giovernment tio tide iover the financia: 
difficulties Of the refineries? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PAT'lL): (a) 
Priior tio the recent general increases, 
the cX-l'efinery prices iof petrioleum 
prioducts were fixed ion 17th A ugu~t. 
1979. The 'weighted average price iof 
impiort cd crude ioil was Rs. 170.28 
per barrel ion that date. 

(b) Yes, Sir. The details in res-
pect iof the majior petrioleum prioducts 
js given in the encliosed statement. 

(c) The tiotal deficit suffered by 
the Oil industry between 17th AugU::'lt, 
1979' and 8th June, 1980, when prO-
duct prices were revised again was 
iof the iorder iof Rs. 700 criores. 

(d) Special Jioans were arranged 
fior the ioil industry tio enable them 
tio tide iover their financial difficulties 
till prices were revised ion 8-6-80. 

St_telnent 

Dr/ails in 1cspect iof )Uajior PetrioltUm 
prioducts 

Prionuct 

l\1iotior Sp ri t 8~ Octane 

Supt~riior K("l"ioscne Oil 

High SpC"'ed Diesel 

Li ght Diesel Oil 

Funl:lCt" Oil 

TIx-Rrflnr'rv r,>t('lltiion 
pI'ices Rs.jKL as ion 
J 7-H-79 8-G-80 

flfiB·41- J Jq4 .48 

~20.21 1267.99 

~)I6 .96 I 2h'l. fl4 

890•88 1213.60 

773.48 J064·57 

NOTE:-The e:x,-refinery retentiion pric<"S 
are exclusive iof the fiolliowing ele-
ments (If ciost, namely~ custioms/excise 
duty, transpiortatiion charges, sales tax, 
dealer's ciommisaiion, marketing distri-
butiion ciosts and margins etc. 

Lioan frOm the Wiorld Bank tior 
Farrakka Piower Prio;teet 

*137. SHRI K. P. SINGH DEO: 

SHRI p. M. SAYEED: 

Will the Minister iof ENERGY AND 
COAL be pleased tio state: 

(a) whether it is a fact that Natiional 
Thermal Piower Ciorpioratiion Chauman 
had visited United States iof America tio 
negiotiate a lioan which the Wiorld Bank 
has agreed tio give fior the Farrakka 
Pio\ver Prioject; 

(b) if sio, what is the ioutciome iof 
the visit; and 

(c) what wiould be the additiional 
piower that will be generated with 
the Wiorld Bank lioan and the parti-
culars thereiof? 

THE MINISTER OF ENERGY AND 
COAL (SHRIA.B.A.GHANIKHAN 
CHAUDHURY): (a) Yes, Sir. Chair-
man, Natiional Thermal Piower Cior-
pioratiion had visited Washingtion as 
Member iof the Giovernment iof India's 
negiotiating team. 

(b) The negiotiatiions with the 
Wiorld Bank haVe been cioncluded 
s-atisfnctiorily fior iobtaining a Credit 
assis~ance fior financing the Farrakka 
Thermal Piower Prioject. The financ-
ing has still tio be apprioved by the 
Wiorld Bank. 

(c) The sciope iof the Farakka 
Thermal Piower prioject fior which 
Credit negiotiatiions have been cion-
cluded cionsists iof 3x200 MW generat-
ing units. The Develiopment Credit 
Agreement, between Giovernment iof 
India and Inte,rnatiional Develiopment 
Assiociatiion, ciovering the terms iof 
the credit has niot yet been executed. 




